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table, under      sub-section       (3) 
of section 458 of the Merchant Shipping Act, 
1958, a copy each of the following 
Notifications of the Ministry of Transport and 
Communications (Department of Transport): 
— 

(i) Notification G.S.R. No. 1549, dated 
the 17th December, 1960, 
publishing the Merchant Shipping 
(Registration of Indian Ships)   
Rules,  1960. 

(ii) Notification G.S.R. No. 1550, dated 
the 17th December, 1960, 
publishing the Merchant Shipping 
(Tonnage Measurement of Ships) 
Rules, 1960. 

(iii) Notification G.S.R. No. 1551, dated 
the 16th December, 1960, 
publishing the Merchant Shipping 
(Apprenticeship to Sea Service) 
Rules, 1960. 

(iv) Notification G.S.R. No. 1552, dated 
the 16th December, 1960, 
publishing the Merchant Shipping 
(Distressed Seamen)   Rules,  1960. 

(v) Notification G.S.R. No. 1553, dated 
the 16th December, 1960, 
publishing the Sailing Vessels 
(Ass'gnment of Free Board)   Rules,  
1960. 

(vi) Notification G.S.R. No. 1554, dated 
the 16th December, 1960, 
publishing the Sailing Vessels 
(Statement of Crew) Rules, 1960. 

(vii) Notification G.S.R. No. 1555, dated 
the 16th December, 1960, 
publishing the Merchant Shipping 
(Tonnage Measurement of Sailing 
Vessels)   Rules,  1960. 

(viii) Notification G.S.R. No. 1556, dated 
the 16th December, 1960, 
publishing the Merchant Shipping 
(Registration of Sailing  Vessels)   
Rules,   1960. 

(ix) Notification G.S.R. No. 1557, dated  
the     16th     December, 
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1960, publishing the Merchant 
Shipping (Continuous Discharge 
Certificates) Rules, 1960. 

(x) Notification G.S.R. No. 1568, dated 
the 30th December, 1960, 
publishing the Merchant Shipping 
(Crew Accommodation) Rules, 
1960. 

[Placed in Library. See No. LT-2649/61 
for  (i)  to  (x).] 

NOTIFICATIONS UNDER   THE   ESSENTIAL 
COMMODITIES ACT, 1955 

THE DEPUTY MINISTER OF FOOD AND 
AGRICULTURE (SHRI A. M. THOMAS): Sir, 
I beg to lay on the Table, under sub-section 
(6) of section 3 of the Essential Commodities 
Act, 1955, a copy each of the following 
Notifications of the Ministry of Food and 
Agriculture (Department of Food): — 

(i) Notification G.S.R. No. 1.-Ess. Com. 
/Sugar, dated the 2nd January,  
1961. 

(ii) Notification G.S.R. No. 48/ 
Ess.Com./Sugar-cane, dated the 6th 
January,  1961. 

(iii) Notification G.S.R. No. 49/ 
Ess.Com./Sugar—dated the 6th 
January,  1961. 

(iv) Notification G.S.R. No. 179, dated 
the 10th February, 1961. 

(v) Notification G.S.R. No. 180, dated 
the 10th February, 1961. 

(vi) Notification G.S.R. No. 181, dated 
the 10th February, 1961. 

[Placed in Library. See No. LT-2650/61 
for  (i)   to   (vi).] 

THE  BUDGET   (RAILWAYS),   1961-
62—GENERAL    DISCUSSION—contd. 

SHRI S. C. DEB (Assam): Mr. Chairman, 
Sir, yesterday I was trying 
t It !   ! " 
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that in goods traffic earnings there was 
some decline. 1 was developing on the 
point that while there was increase in the 
passenger traffic earnings, there should 
be a concomitant increase also in goods 
traffic earnings. There is increase in 
work-load during the period. It was said 
in the speech that during the period April 
to December I960 or the first 9 months of 
1960/61, the figures of wagons loaded 
were 16,464 and 9,414 on broad and 
metre gauge respectively against 15,645 
and 9,019 in the corresponding period of 
1959-60. There was an increase in goods 
traffic in that period also. So there should 
be an increase in goods earnings also. I 
would say that some factor should be 
there to which this decline can be 
attributed Which should be looked into. 

The hon. Minister, in his speech last 
year, made a mention of scrap iron to be 
utilised for some purposes but in the 
current speech we do not find any 
mention of that. Whether scrap iron is 
being used, we do not know because in 
our country in many parts, scrap iron 
belonging to the railways is lying idle. If 
it is utilised properly, most of our needs 
can be met. 

Regarding research, mention was made 
effectively by Dr. Kunzru. He pointed out 
that we should get reports regarding 
research work done in India. It is 
satisfactory to note that railway experts 
organised by ECAFE visited for an on-
the-spot study the Brahmaputra Bridge 
Construction Site and observed several 
unique features. It is a very encouraging 
thing but we must know from the 
Ministry as to what is the progress of the 
work and how it is improving. Mention is 
made here that the present standard of 90 
pound rails for broad gauge main line 
will be inadequate for carrying the heavy 
traffic expected hereafter. A heavier 105 
pound rail has therefore been evolved. So 
this is  the  result  of research.   We must 

know definitely what is the progress and 
what benefits we are getting from them. 

Regarding accidents there is a mention 
that it is attributed to human failure. 
Human failure is always there as we are 
all human beings but better techniques 
should be adopted to see that such 
failures are not there. Better techniques 
should be adopted to guard against 
human failures. When accidents take 
place, we must realise that national loss 
is also there. There is a loss to railway 
property. That question should be gone 
into most carefully. 

Regarding ticketless travelling, the 
situation has not improved. It is a 
discouraging thing. When the ticket-
checkers are there, when the inspectors 
are there to look into these things, why 
does it happen? What are these people 
doing? Is there no proper check? What 
steps are taken to check this evil? It is a 
loss to the railways;. There are some 
areas where some underhand methods are 
adopted resulting in a drop in revenues. 
So, particular steps should be taken to see 
that ticketless travel is stopped. 

Another thing is, when there is some 
mela or function here and there, there is 
large overcrowding and when there is 
overcrowding, there is ticketless travel. 
So, that thing also should be gone into. 
12 NOON When there are such functions 
or some melas or some other 
celebrations, a sufficient number of trains 
should be provided to carry the people 
this way and that so that such ticketless 
travel on such occasions may not  occur. 

As regards my area, Sir, it is a very 
backward area. There was an indication 
that the Badarpur-Lumding section would 
be dieselised. Whether there is any 
programme for that now or not, we do 
not know and we do not see anything in 
the proposed Third Five Year Plan also. 
We do not know whether they are 
studying 
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this project and whether they are taking any 
effective steps for its die-sersation. Sir, there 
are 37 tunnels in this section and it is a piece 
of very high quality engineering work done 
during the British period. Now, there are 
some restrictions, here and there, some 
portion of the track is defective; some girders 
are not working, these things are there. So, to 
improve that traffic in that particular area it is 
a welcome thing to go in for dieselisation in 
the interest of speed and the rapid movement 
of goods. 

Also, our Government has taken a decision 
that through that line goods should go to 
Tripura, Agartala, the Lushai Hills, Manipur 
and all these areas should be served by this 
line. So, effective steps should be taken to 
improve the speech of work on this section. 
As it is, it is very difficult to move trains on 
this section speedily. Therefore, I submit this 
matter should be carefully looked into and 
early action taken. 

In my area, I may say in the British period 
this distance of 32 miles from Karimganj to 
Silchar took only 45 minutes to cover, but 
now it takes about three hours or in any case 
two and a half hours. There must be some 
golmal somewhere. There must be some 
defect in the track. 

SHRI H. P. SAKSENA (Uttar Pradesh) : Is 
the hon. Member thinking of blessing the 
British rule in India? 

MB. CHAIRMAN: You should not get up. I 
am telling Mr. Saksena. He should not 
intervene. He must take care of his health. 

SHRI S. C. DEB: I am only mentioning 
what the speed was during the British period 
and I want to know  why  this speech has  
declined. 

MH. CHAIRMAN: That will do, Mr. Deb.   
Your time is over. 

SHRI S. C. DEB: I will finish just now.   I  
am asking whether it is not 

possible to make the trains run faster on this 
section. People are thinking and feeling that 
nowadays in independent India, it takes them 
so much time to move from one place to an-
other. Therefore, some faster trains should be 
there and people should not get frustrated like 
that. 

Another point that I would like to stress is 
this. The Planning Commission is thinking of 
developing the backward areas of the country. 
The backward areas in my part of the country 
are Cachar district, the Lushai Hills, Tripura 
and Manipur. These are all backward areas 
which have been created as a result of the 
partition of the country and the economic 
condition is very very bad in all these areas. 
Therefore, some development programmes 
should be taken up there and the very first 
thing necessary even for that is to run new 
railway lines there, connecting Imphal and 
Silchar and then also Patharkandi and Agar-
tala. 

In this connection, Sir, I would like to point 
out that there is a proposal for linking up 
Kalkalighat to Dharam-nagar. There is no 
mention whether this line will be constructed 
in one year or even in two years. I have put 
questions regarding this matter, but no 
satisfactory reply has been received so far. 
Now, I understand some traffic survey is 
going on, but when the actual construction of 
this line will be taken up, we do not know. 

DR. SHRIMATI SEETA PARMA -NAND 
(Madhya Pradesh): Mr. Chairman, before I 
make a few observations on the Railway 
Budget, I would like to pay my compliments 
to the Railway Ministry for its deep thought 
in attending to passenger amenities and also 
for its careful consideration towards national 
development through the railways. Sir, when 
Members make any suggestions—call them 
criticisms or suggestions—I feel  the Ministry 
should not 
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about it, because the keynote of progress is 
comment or suggestion, and from that point 
of view, I would like to make some ob-
servations here. 

Before I go on to that, I would also like to 
compliment the Ministry on stopping the 
wastage of double printing of the Budget in 
Hindi and in English. This year the Hindi 
printing has not been done, it seems and   .   .    
. 

THE MINISTER OF RAILWAYS (SHRI 
JAGJIVAN RAM) : It has been done. 

DR. SHRIMATI SEETA PARMANAND: If 
it has been done, even then I am glad double 
sets have not been given to every one, even to 
those who usually use the English edition 
only. So, that waste at least has been stopped 
this year. I heard from several Members that 
they had received the Budget papers only in 
one language. Probably an enquiry was made 
from them. 

I may also dispose of the remark made by 
some people that this is an election budget, 
because the railway freights have not been put 
up. I think much notice need not be taken of 
such remarks, though I would like to refer to 
this here and say that they belong to that 
category of people who, if you do a thing, ask 
you why you had done it, and if you do not do 
it, again they ask you why it was not done. If 
the fares had been raised, they would have 
asked why they were raised and now that they 
have not been raised, they ask the question 
why they were not raised. They only say 
something for the sake of opposition. 

SHRI AKBAR ALI KHAN: (Andhra 
Pradesh): Last year also they were not raised. 

DR. SHRIMATI SEETA PARMANAND: 
Now, I would refer to the remark  that the 
railways should not 

be looked upon as a commercial concern. I do 
not see why we should not. Just because the 
railways have to spend something on 
provision of amenities, it does not mean that 
they are not a commercial concern. Every 
good, modern commercial concern even in 
the private sector, in order to make a success 
of their business, has always to attend to the 
welfare section of its business and though the 
amount spent may not appear on the credit 
side, this expenditure has always  paid  good  
dividend. 

Sir, the Railway Budget has dealt with 
many aspects, transport, performance, Second 
Five Year Plan, achievements and shortfalls, 
fuel, economy, locomotives, doubling of 
tracks and so on. I would, in the short time at 
my disposal, only confine my remarks to the 
administrative part of the Railway Ministry. 
From that point of view I have to submit that 
there is necessity for laying double tracks for 
the lifting of coal from the collieries. That is 
particularly necessary in Madhya Pradesh 
where one always finds that there is the 
dumping of coal at the pithead. And that leads 
or might lead very often to the closing of a 
colliery and sudden unemployment. This is a 
problem that the Ministry has to examine very 
seriously, for at the present moment there is 
dumping of coal there. It does not happen 
continuously but even if it happens after a few 
months, it means great hardship to the 
workers. It may perhaps be necessary to think 
of laying gradually double track there. 

Another observation I would like to make 
is in regard to departmental action against 
officers against whom cases of corruption or 
irregularity are pending. In fact, there have 
been very many cases where in spite of enqui-
ries going on for corruption, there have been 
promotions given to officers. In spite of the 
officer being involved in corruption with 
regard to giving of contracts or the handling 
of money, he is given further chances to do 
the same kind of work and for 
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substantiation of this, I' would refer to the 
Report of the Estimates Committees; there 
are also several other reports which bear on 
this. 

SHRI JAGJIVAN RAM: But can the hon. 
Member send any other case which might 
have come to her notice, apart from those 
mentioned in the Committee's Report? If she 
would send it on to me, I would have it 
examined. I am talking of cases apart from 
those mentioned in the Report. 

DR. SHRIMATI SEETA PARMA-NAND: 
But those should be enough. Once an enquiry 
starts, the other things should be stayed. Even 
in the regular courts, the tendency is to stay 
action. In order to make the enquiry and the 
results of the enquiry deterrent enough it is 
necessary not only in the railways but in the 
entire Government and particularly in the 
railways, it is necessary that action should be 
taken and the consequences faced. What 
would happen at the most is this. I know that 
when a court reinstates a man who was dis-
missed or suspended from service, 
Government has to make good the salary for 
that period but this should not matter at all 
because this would be a good check on the 
other people. What happens otherwise is that 
sometimes due to the long delay involved in 
the conclusion of cases, officers retire 
sometimes after getting promotion.    This 
should be checked. 

The remarks made by the Parliamentary 
Committees should not be disposed of by 
saying that action was proposed to be taken or 
had been taken. There should be a continuous 
check as to what has been done with regard to 
the suggestions because it is likely that these 
would be forgotten. I would give you an 
instance. The Estimates Committee in its 29th 
or 31st Report (of the Second Lok Sabha) 
referred to the way in which the loud speakers 
are being used and the lack of training for the 
announcers. It was stated that they should be 
properly trained in the job so that 

they might announce in a manner to be 
understood by the common people who were 
rushing to catch trains. It is a very minor 
point but it does mean a great deal of 
inconvenience to the passengers for whom all 
these announcements are made. That is why I 
began by saying that they should not be 
touchy about it. 

MR. CHAIRMAN: They are not touchy; 
they are used to all these things. 

DR. SHRIMATI SEETA PARMA-NAND: 
With regard to road-rail competition, I would 
like to say that the State Governments are 
now very anxious to 'start road transport and 
the railways should take care to see that such 
routes are not organised where they have 
existing railway lines. Otherwise, railways are 
bound to lose. The railways should also 
change the time-table and improve 
conveniences on the wayside stations so that 
people use railway transport more than road 
transport. There are no breakdowns in the 
case of the railways as in the case of road 
transport. I am referring particularly to the 
Nagpur-Jabalpur section; there may be other 
sections also. Another line, I am told, is going 
to be constructed between Ramtek and 
Jabalpur. 

I now would like to come to the question of 
certain amenities in the Delhi station. I would 
like to preface my remarks by requesting the 
railways not to go about with an air of 
complacency which, in spite of the wonderful 
report and good record of work here, 
sometimes you find amongst the officials 
when you write to them privately. For 
instance, I will give an example to the 
Railway Minister. New Delhi station has got a 
broad stairway connecting the two platforms. 
Anybody who has to use that stairway without 
any special arrangements being made as in the 
case of the V.I.Ps. or the VVIPs as they are 
now called, will see how difficult it is to walk 
there when there are two trains, incoming and 
outgoing, and with the porters with their 
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headloads—and the    coolies here are very 
anxious to take as much load as possible—at 
your back; there is every possibility of the load 
toppling down and one shudders to think as to 
what would happen in that contingency. It 
would be a very  good thing if you put  in  a  
railing in  between, as has been done in Itarsi 
station by which one way   traffic    could be   
enforced. Particularly on the staircase, one al-
most trembles as to what kind of injury one 
will get if even one package were to slip while 
corning down there with such big headloads 
on the heads of coolies just behind you.   The 
same is the case in respect of the collapsible  
gate.    It  is  opened  only for a little width so 
that it is    impossible for  both  people  and  
the luggage to pass    through    within    that    
narrow space.     When   it  was     pointed   
out, that there should be collapsible gates 
which could be kept wider, the reply given 
was that there was already    a collapsible gate.   
There is no separate arrangement    for    
carrying    luggage outside.    They  simply 
point  out the existing thing, taking it for 
granted that the  writer does not understand 
even ordinary things and this comes, in my 
opinion, out of complacency. 

I would now make a reference to the 
catering arrangements. I am glad to hear the 
Railway Minister say that they are reducing 
the losses but there are certain other aspects 
which require to be looked into. Constantly, 
the Catering Supervisory Committees are 
pointing out that there is unhygienic handling 
of food. The vendors handle food with their 
hands and do not use spoons as stipulated in 
the directions issued to them. The 
compartment toilets are used while the train is 
standing on the platforms. There is 
unhygienic handling of food and the station 
coolies hide their badges so that they would 
not be caught if they damage the luggage 
belonging to passengers. The station master 
has got to be the real master of the station and 
full responsibility should be placed on him 
and he should  also be  given  help to see to 

these    things.      Losses    incurred    in 
catering  could be eliminated by  not having 
competition    between private contractor and    
Government catering side by    side.    I    think    
duplication should be avoided    and if a man is 
found to be  inefficient, he should be removed.   
The catering on the Western Railway is    very 
very poor and this is    because    there is no    
proper patronage.    Even if it means a loss, 
railways should at once start a    refreshment  
room  at     Dwarka    where they    should get    
a    lot    of    money because of the    pilgrim 
traffic.    The arrangement    there    is    the      
worst. Foreign people who go there must be 
laughing at us the way we look after pilgrim 
traffic.   Similarly, at Bhavna-gar I was shocked 
and surprised to see that  there were only 
women porters and no man porter at all to lift 
the huge trunks.   I do not know what the hon. 
Members from Gujarat have to say to this.   I do 
not know why men sit idly at  home  and  
women   are  doing  this hard  manual work.   
This is  a    very important    point.   The 
women    have got those red sarees and badges 
and they    are    lifting heavy trunks    and there 
is not a single male porter there. When this was 
taken up at the Railway    Consultative  
Committee    meeting  naturally   some  women   
members suggested  that  these  women    
should not be just thrown out of employment 
and it should be the duty of the railways  to    
provide    them with    some lighter   job in the   
railways so    that these women will not have to 
do such heavy work. 

One more word and that is about long 
platforms. The railways are adding quite often 
additional bogeys at different stations in 
response to public demands and the trains are 
getting longer. The platforms are so short that 
quite a number of compartments are left 
outside. So longer platforms are necessary. 

Then ladders should be provided in at least 
the women's compartments so that the usual 
complaint that the upper berths are not being 
used would not  be  there.   Sir.   there  are  
several 
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other things which I may have to pass on to 
the Railway Minister or give to others for use. 

SHRI K. L. NARASIMHAM (Andhra 
Pradesh): Mr. Chairman, Sir. I will confine 
myself to the important points raised by the 
hon. Minister. 

IMR. DEPUTY CHAIRMAN in the Chair.] 

First, let me express our appreciation for the 
progress in the pursuit of the policy of 
promoting indigenous production of rolling 
stock and railway equipment and in that way 
reducing the foreign exchange component that 
is estimated in the Third Five Year Plan. We 
also welcome the setting up of a new 
manufacturing unit in the public sector for the 
manufacture of diesel locos. At the same time I 
want to bring to the notice of this House and of 
the hon. Minister the question of setting up a 
workshop to manufacture locomotive 
components for the western, central and 
southern railways. First, it was proposed to 
have two workshops but the Estimates 
Committee discussed this problem and it wag 
said that one was enough. I want to know from 
the hon. Minister what the present position in 
this connection is. From the 74th Report of the 
Estimates Committee it will be seen that the 
reply given to the enquiries made by the 
Estimates Committee was that in the 
circumstances it was decided to set up only one 
workshop in the north located at Banaras to 
manufacture components required for all the 
Railways. What is the present position now? 
Are they going ahead with this workshop? 
First, two workshops were considered neces-
sary and then they said one was enough. What 
is the present position about that one? That is 
what I want to know from <he hon. Minister. 

Coming to the next point about the 
performance of the railways during the 
Second Five Year Plan, the Member from our 
group who spoke first, Shri Ramamurti, has 
broadly expressed 

our views on this point. I only want to add a 
few words. When you say that there is 
improvement and that too an all-round 
improvement in the given conditions of the 
country, we want to say that you should not be 
complacent about the situation and about the 
needs of the country. We have to profit by the 
experience and look into the drawbacks that 
had come to the fore while working. For 
instance, the percentage of loaded wagon miles 
to total wagon miles has to be watched. If you 
compare the figures, you will see that there is a 
fall and that it is continuous. And what is the 
reason? The explanation given is that the 
nature of the traffic is such that wagons have to 
be moved from one end to another to clear the 
coal at the collieries. So you have to find some 
other method by which you can utilise the 
wagons in a better way and you should see 'hat 
you reduce this percentage as much as possible 
so that there will be a more effective use of the 
available wagons. If you see the percentage of 
wagons under repairs, in 1958-59 it was 335 
and in 1959-60 it was 3" 79. There is an 
increase in the number of wagons but at the 
same time the number of wagons under repairs 
is also increasing. Though it is small it is a 
significant thing. This has to be noted and 
taken care of. Unless these things are attended 
to and unless effective use of the wagons is 
there you cannot meet the requirements of the 
country. Coming from that part of the country, 
that is, the jaggery producing areas in Anak-
kapalli and around in Andhra Pradesh, I can 
say that there they have not been able to get 
wagons for moving their goods. And in the 
tobacco-growing areas they have not been able 
to get the fuel necessary for the tobacco barrels 
and the reason given is that because of lack of 
wagons fuel could not be made available to 
them and this is apart from the other bottle-
necks at the Coal Controller's end etc. 

THE DEPUTY MINISTER OF RAILWAYS 
(SHRI S. V. RAMASWAMY): The demands have 
been fully met. 
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SHRI K. L. NARASIMHAM: Not in time; 
that can be enquired into. We want the 
wagons during the season, that is, from the 
end of January to the end of February. There 
is no point in saying that wagons have been 
provided; they have to be given in time. I 
would just refer to the editorial in "The Hindu' 
wherein it is said—I think the Deputy 
Minister must read this— 'What is worse in 
the South is it has always been a problem in 
regard to coal deliveries. Even the output of 
the only coal-producing centre, Singa-reni, 
has not been expeditiously handled and some 
of the cement factories have been obliged to 
use costly furnace oil simply to avoid a 
complete shut-down. In the face of all these 
difficulties and the serious shortage of coal 
experienced in various parts of the country it 
would not do anybody any good if the railway 
authorities remain complacent and pat 
themselves on the back'. That is the only reply 
I could give to the hon. Deputy Minister who 
intervened when I said they were not given in 
time. 

Coming to the point about the performance 
of the railways during the Second Five Year 
Plan, I agree with the hon. Minister when he 
said that they had performed a good job 
though they were not able to cater to the 
demand that Is rising daily. They planned in 
regard to passenger traffic only to the extent of 
15 per cent, but the increase is 25 per cent. 
They planned to handle about 162 million tons 
of goods traffic but you will find that, because 
of economic activities generated by increased 
industrial production and also because of 
stepping up of small industries, they would not 
be able to meet the entire requirements. So my 
point is that they should plan in such a way 
that they should be able to meet the require-
ments in full. There have been improvements 
no doubt. They have spent nearly Rs. 11-25 
crores and they have rehabilitated their track. 
They nave met the needs of industrial 
development but at the same time tuey 

i  should not overlook this factor, that is, I   che 
necessity of meeting all the requirements of the 
people. 

At this stage I want to mention one 
important thing. Let us compare ourselves 
with a country like China where the transport 
system was far far behind when they started 
their work. I was reading a report and I found 
that in 1949 they had 20,000 kilometres of 
railway, less than 20,000 in fact, but in 1959 
they have got 31,000 kilometres and their ton-
kilometres increased more than ten times. That 
means they have got a more mechanised 
system and they have used it effectively. The 
answer may be given that they have done it in 
their own way. 

Anyhow let us see that they have also done 
a good job within the short period of ten 
years, when they have improved their 
transport system. It is also coming up to our 
level, though not in rank, but the way in which 
they handle the traffic needs our immediate 
attention. Their experience should be taken 
note of. 

Coming to the point of the Railways' Third 
Five Year Plan, I have to say that it is still an 
under-estimate. The amount of Rs. 120 crores 
alio for the construction of new linej is not, I 
think, enough and I join with the Railway 
Minister in asking for more funds, at least for 
this particular purpose. You cannot expect the 
same perspective of the Second Five Plan to 
continue in the Third Plan. In the Third Plan 
you must have a perspective of new 
development of the railway system especially 
in areas where it is necessary. I was just hear-
ing one hon. Member speak about the 
backward areas. I know that the Government 
of Andhra Pradesh has also suggested so many 
schemes and especially in Andhra Pradesh we 
do not 
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have a link from Hyderabad to Visa-
khapatnam. It takes more than twenty 
hours to go from Hyderabad to 
Visakbapatnam or from Hyderabad to the 
other end. There are areas where there are 
no stations, no railway lines at all, and we 
cannot wait for some other plan to come 
up and then think of these things. It is 
necessary that you have to meet the 
industrial requirements of the country 
and also your operational requirements. 
At the same time you cannot bypass and 
overlook the necessity for the 
development of the country by extending 
the railway system to areas where it is 
necessary. Therefore, the sum of Rs. 120 
crores allotted is not, I think, enough and 
it needs to be increased. There is a 
significant line in the speech of the hon. 
Minister and I do not know the 
implication of it. It reads: — 

"I am hopeful that it will be found 
passible to make a further allocation of 
funds, to meet the demands for new 
lines to be constructed on grounds of 
political, social and economic 
development in certain areas, more 
particularly in the South " 

I join with him in saying that there is a 
necessity, on political, social and 
economic grounds, for the development 
of the south and for that more allocation 
of funds must be made, particularly for 
constructing new lines in the south. That 
is my point. And this must be taken note 
of by the Planning Commission and I 
hope the Planning Commission will see 
that more funds are put at the disposal of 
the Railway Ministry and that the 
Railway Ministry uses these funds only 
for the purpose of developing the railway 
system in the backward areas, and does 
not take them to the other funds for 
adjusting to their operational needs. 

When we do all these things, the next 
point comes, namely, the administrative 
reorganisation of the railway system as a 
whole. I have been expressing the view 
that it is necessary to have smaller zones 
instead of 

bigger zones, that bigger zones being more 
centralised and with their own method of 
doing things, will not help the proper 
functioning of the railways. The Estimates 
Committee in j their 19th report have 
expressed that idea and the technical 
experts have also expressed the same view. 
If we consider also the workload on the 
railways, we will find the necessity of 
having more zones and especially the 
workload on the Southern Railway is such 
that it needs immediate consideration. 
Recently, the Ministry has formed the 
headquarters at Visa-khapatnam, practically 
a construction zone, to meet the needs of 
construction of lines in that area, especially 
the area where new lines have to be built for 
the ore to be sent to Japan. I think that he 
has mentioned it in his speech also. Here, 
what I suggest is a separate zone, with at 
least four divisions, namely, 
Visakhapatnam, Gun-takal, Waltair and 
Secunderabad, with its headquarters at 
Secunderabad. It should not be taken as a 
parochial demand. I am not asking for a 
zone on the basis of a province or 'pradesh'. 
I am not parochial in that way for having an 
Andhra zone. But I ask for a separate zone 
with Secunderabad as headquarters. You 
have a workshop there and you have flow 
of traffic to and from the headquarters. 
Therefore, the railway system can be better 
managed with smaller units tak!ng into 
consideration the needs of that particular 
region especially and as a part of the 
railway system as a whole. This will relieve 
the work load on the Southern Railway. 
This will cater to the immediate needs of 
that pace. Also from the railway point of 
view itself, it is necessary that it should be 
linked up, i.e., Visakhapatnam port should 
be linked with Hyderabad, the admin-
istrative headquarters. So, you should 
consider this thing even on the threshold of 
the Third Five Year Plan. I do not know 
what the Minister's opinion is on that point, 
but it should not be brushed aside or ruled 
out as a parochial demand. The entire 
Andhra Pradesh Legislative Assembly, 
Members of all shades of opinion, unani-
mously passed a resolution asking for 
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should not be brushed away lightly as a 
parochial demand. 

Coming to the point of industrial 
relations, Shri Ramamurti has pointed out 
broadly the position. At this stage I only 
want to refer to the speech which the hon. 
Deputy Minister for Railways made at 
Vijayawada on the 8th February and as 
reported in the press. I have read two or 
three papers and in all the papers it was 
stated that he had hinted at some surprises 
in the Budget speech of the Railway 
Minister. The "Indian Express" also 
hinted at some surprise and I thought that 
the surprise was that he was going to 
announce some new schemes for the 
south. But I did not find any surprise in 
the Budget speech. Instead the 'surprise' is 
that he was very categorical in one thing 
and he asserted in this way. I am reading 
out the report of his speech .at 
Vijayawada: — 

"Referring to the fears expressed by 
leaders of the Sangh regarding 
restoration of recognition to other 
labour unions, the Deputy Minister said 
that the Railway administration was in 
no hurry to restore recognition to the 
All-India Railwaymen's Federation, 
which was withdrawn consequent on 
its participation in recent Central 
Government employees strike. He 
dispelled rumours that recognition 
would be restored. He explained that 
lenient attitude the administration had 
taken to strikers should not be 
misconstrued under any circumstances 
as a step for restoration of recognition." 

This is one part of his speech, apart 
from the other surprises. In the latter part  
it  is said: — 

"Referring to complaints in certain 
quarters that there was lopsided 
development of railways and that more 
attention was paid to North India to the 
detriment of south, the Deputy Minister 
said that railway extension projects 
were undertaken not on a regional basis 
but with the national    interest in 

view. He, however hinted at some 
'surprises' in the budget speech of the 
Railway Minister, which would 
perhaps meet the demands of needy 
regions." 

I think the surprise is yet to come 
and I hope that it will be fulfilled by 
taking up projects in the south. On the 
question of recognition, I have to point 
out that the Railway Ministry must 
consider it from the point of view of trade 
union rights, not as a punishment for 
certain actions of the union. In this 
connection, I will read out to you a 
resolution passed by an organisation, 
which I think the Government of India 
also considers is an organisation which 
should be taken note of, that is, the 
ICFTU Asian Regional Conference, 
which was held in Manila from October 
27 to November 4, 1960 strongly 
protested against the curtailment of the 
trade union rights in several Asian 
countries of Tndia, Pakistan, Japan, 
Thailand, etc. I shall not take much time 
by reading the entire resolution. The 
resolution points out especially about 
recognition:— 

"Having taken into consideration the 
position in India involving the 
withdrawal of recognition of certain 
unions of Government employees who 
were involved in the recent strikes, it 
requests the Government of India to 
kindly reconsider the question of 
restoration of recognition of free and 
democratic trade unions as early as 
possible   .    .    ." 

About the post-strike period, I do not say 
that the railway administration is dealing 
with these things harshly. They have 
taken a proper view of the things. But at 
the same time the circular which they 
mention about misconduct is being 
understood at the lower level in such a 
way that even today there are cases of 
hardship. 

When the hon. Minister visited 
Hyderabad, I was present there in the 
city, and very many organisations rep-
resented to him the position as it stood in 
the Secunderabad Division. In the 
Secunderabad Division very many 
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1 request the hon. Minister to take a 
broader view of the problem and close the 
chapter by taking steps to see that these 
victimisations are cancelled and the 
employees concerned are taken back. If 
there is any conviction by court for 
serious misconduct, that can be considered 
later. For instance, I know of a case in 
Secun-derabad where some parties were 
involved in a rioting case. I hope that the 
Government of Andhra Pradesh have by 
this time withdrawn the case. At least they 
were telling that they would consider 
withdrawal of that particular case. So, 
why do you keep them under suspension? 
Take them back and let them join duty. If 
(hey are convicted by court, then deal with 
them as per rules. But still I say that we 
should close the chapter of the strike 
period. You say that it was a partial strike. 
You say that it was only 8- 5 or 9 lakh 
mandays lost. An all-India action has 
taken place only because the prices are 
going up. It is mainly the policies of the 
Government of India which have forced 
them to a particular action. When all these 
factors are taken into account, instead of 
keeping this thing going, you should see 
that the industrial relations are brought to 
normalcy, that collective trade union 
bargaining is restored to its proper level. 

Sir, in this connection I will mention 
the case of the Southern Railway. Two 
unions of the Southern Railway, the 
Dakshina Railway Employees Union and 
the Southern Railway Labour Union, 
merged themselves into 

one organisation under the presidentship 
of Mr. Guruswamy. Their representatives 
won in almost all the elections, as Shri 
Ramamurti pointed out. I request the 
Railway Minister to see that this union is 
recognised. Whatever union is 
recognised, let there be some principle. 
You evolve a policy of recognition on 
certain principles. We can understand 
that. The 16th Labour Conference has 
given certain norms and procedures to be 
followed. You follow that principle, 
whether it is a certain percentage of 
membership or ballot or anything else. 
That is the point that we are stressing. 
You apply that principle without any 
disadvantage to anybody. If that is done, I 
think most of the matters will be set right. 
Even in respect of small grievances of the 
railway employees it takes a lot of time to 
get them looked into. 

Sir, I will now refer to one or two other 
points. About casual labour, some 
concessions were recently given to them. 
There are extra labour gangmen in the 
Southern Railway of whom I have 
intimate knowledge. They are paid Rs. 
1/4 per day. They are working for the last 
eight years. They are kept in service for 
three or four months, then they are sent 
away for three or four days, and again 
they are called for work. They may be 
utilised in construction work or some of 
them may be utilised for permanent 
maintenance work. They are paid Rs. 1/4 
only per day. They are working in the 
hope that they will be absorbed in 
railway service, but there is no proper 
procedure for their absorption. That is a 
case which needs a definite policy from 
the Railway Board. 

Then I come to the economy measures 
specially in the railway running sheds. I 
have to point out that it should not be 
construed in such a way that the repairs 
to the locomotives are not done in the 
proper time. I have an example of the 
Bitragunta Loco Shed where the 
allocation of fitters is 1'2 per engine. The 
particular divisional authority there 
calculate this on    the 

people were discharged or removed from 
service or are still kept under suspension. 
This is the all-India picture which now 
emerges: 
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spare engines and bare necessities. I will 
not give here all the deta.ls which '. will 
put before the Railway Minister. But the 
allocation is 1"2 which is not enough, 
and it must be at least 15 to meet the 
requirements of the system as such. 

Concluding my remarks I have to say 
that the railways have done an 
appreciable job, and the main appre-
ciation must go to the railway employees 
in general who have taken on themselves 
this job. But you will see, Sir, that the 
number of employees has not increased in 
proportion to the train miles, but they 
have taken on this work and conditioned 
their lives accordingly even though the 
prices of the barest necessities of life are 
going up. With all these hardships they 
have faced the task and have done a 
patriotic job. They deserve our 
appreciation and I hope that they will 
continue to do so. I request the Railway 
Minister to see that this railway 
undertaking is managed in such a way 
that the main emphasis is put on the 
public utility aspect and not on the 
commercial aspect. I would ask him to 
put more emphasis on public utility in a 
welfare State which is essential. 

Another point. You might have eased 
the situation in respect of third class 
passengers travelling long distances, but 
in regard to short distance passengers and 
suburban passengers, especially in the 
Vijayawada division, they cannot get any 
space in the train. Why? Because the 
doubling of the line in that area is not 
taken up on a priority basis. The doubling 
of 190 miles in that area is a priority, and 
it should be done first to ease the situa-
tion, and more local trains should be 
provided. So, you have to follow a policy 
of considering the problems of immediate 
urgency that are facing the country, you 
should give priority to those problems 
and tackle them. And specially you take 
the worker with you and treat him as your  
equal partner,  giving him     all 

trade union and democratic rights. In this 
way I think we can do a much better job. 
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MR. DEPUTY CHAIRMAN: The 
House stands adjourned till 2-30 P.M. 

The House then adjourned for 
lunch at five minutes past one of 
the clock. 

The House reassembled after lunch at 
half-past two of the clock, MR. DEPUTY 
CHAIRMAN in the Chair. 

SHRI P. N. SAPRU (Uttar Pradesh): 
Mr. Deputy Chairman, Sir, the railways 
are very important from the point of view 
of those who believe in the ever-
increasing part that the public sector 
should play in the life of this country. The 
Railway Minister, to the efficiency of 
whose administration I wish to pay a 
tribute, says that the railways have a dual 
role to play— they are both, a public 
utility service as also a commercial 
concern. Well, Mr. Deputy  Chairman,    I 
would say 
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that greater importance should be placed 
to their character as a public utility 
service. I do not say that no importance 
should be placed to their commercial 
utility side, but greater importance should 
be placed to their public utility service. 
The railways, therefore, should be model 
employers in this country. They should 
set the pattern for employers in this 
country, and that is the pattern that should 
be followed by the private sector also. 
Rather that pattern should be universally 
accepted as the best pattern in the 
country. 

Now, Sir, even private companies can 
run commercial concerns but it is the 
belief of socialists that the State alone can 
run them in a manner consistent with the 
public welfare. Therefore, the supreme 
criterion by which the railway 
administration should be judged is the 
utility so far as the public is concerned. 
Therefore, I think the railways should be 
responsive to public needs. They should 
have the public welfare at heart. I am glad 
to find that non-official agencies are be-
ing associated with the railways in a 
number of ways. There are a number of 
committees that have been enumerated by 
the respected Railway Minister at page 24 
of his speech. They provide the railway 
administration with non-official help and 
co-operation. 

Sir, recently we revised the Railway 
Convention and we are now, as a result of 
that Convention, going to pay a 
contribution of 4- 25% to the General 
Revenues. This means that Rs. 4 crores 
more will go towards the General 
Revenues. I doubted then and do doubt 
now, whether this increase of 4-25% 
contribution is going to do us much good. 
I think, Sir, this money should have been 
utilised for building up our Depreciation 
Fund and it was unnecessary for us to 
have this increased contribution. 

I say, Sir, that if nationalised industries 
are to make an appeal to the country, their 
public utility work must become 
increasingly clear to the public Whether 
from the public point of view the railways 
contribute more or less to 

the General Revenues, should be a matter 
of less concern than their efficient 
running. 

Now, Sir, I listened with interest to the 
speech of my friend, Mr. Yajee, in which 
he catalogued the grievances of 
railwaymen and suggested various 
methods in which the administration can 
be more responsive to the needs of 
railwaymen. I fully agree and support 
those recommendations. 

I would like, Sir, also to emphasise the 
importance of a railway link between 
India and Kashmir. It is very necessary 
for us to get ourselves emotionally 
integrated with Kashmir. It is also very 
necessary for us to get ourselves 
emotionally integrated with Manipur and 
Tri-pura. The question of a railway line 
between Pathankot and Jammu should be 
given high priority. I would like, Sir, to 
have a railway connection between   
Jammu and Srinagar as well. 

Then, Sir it is a matter of concern that 
house rents in some places are very high, 
and the railway employees should be 
given house rents at low rates. Also, I 
think there is need for an increase in the 
railway checking staff. If the railway 
checking staff is increased, ticketless 
travel will go down provided also you 
make it worthwhile for the railway staff 
to carry out their duties. I say that some 
reward should be given to those members 
of the checking staff who successfully 
launch prosecutions against ticketless 
travellers. I think, Sir, if they have a 
prospect held out to them that provided 
they are able to catch ticketless travellers 
they will have some awards or they will 
have some rewards given to them, they 
will be more active. 
Then, Sir, there is no room for self-

complacency so far as our third class 
travelling facilities are concerned. I 
gratefully recognise that the Railway 
Minister is doing his best but I think that 
this can be improved and should be 
improved. There should be more Janata 
trains for third class passengers. I find, Sir, 
that there is going i to be a  provision for 
more fans for 
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first class passengers. Well, I do not 
grudge that facility to first class pas-
sengers, but I would like more facilities 
to be given to our third class passengers 
because it is they who contribute most to 
our revenues. It is heart-rending to see 
our overcrowded trains and we anticipate 
that there will be an increase in our 
railway traffic. As a matter of fact I think 
that when our women get fully 
emancipated, they will be travelling much 
more in our railways than they are doing 
today. . You go and see the Western 
countries. There you find that the greater 
number of passengers are represented by 
women. It is not so in this country. 

I would say one or two words about 
catering in our railways. I am not one of 
those who wish to be very critical of 
catering. I think the standard of catering 
is not bad. On the whole it is fairly 
reasonable but the number of waiters in 
our platforms requires to be greatly 
increased. I myself have ordered dinner at 
Delhi station and have gone without food. 
It is because the waiter is hot able to 
bring food in time. This has happened 
several times. This needs to be looked 
into. At one time we used to have a 
number of waiters running all over a 
station. That is not so now. The number 
has gone down. If air-conditioned 
travellers and first class passengers find it 
difficult to get food, much worse must be 
the case with third class passengers and 
second class passengers. 

A complaint which I have heard from 
many third class passengers and many 
people of moderate income is that the 
charge per maund of luggage is too high. 
That is something which needs to be 
looked into by the railway administration. 
The charge is, I think, Rs. 6 per maund. I 
think it needs to be brought down. 
Another point on which I would say a 
word is regarding the provision of 
facilities for drinking water. Now, I feel 
that no drinking water should be supplied 
in any railway station which is not 
chemically pure.   There should be   .   .   . 

PROF. M. B. LAL (Uttar Pradesh): It is 
not supplied in most of the stations. 

SHRI P. N. SAPRU: In many stations 
where it is supplied, there is no guarantee 
of the purity of the drinking water. Most 
diseases are due to impurity of water and 
we should pay attention to the proper 
supply of drinking water. I would give 
high priority to this matter. 

A view was put forward by the leader of 
the Swatantra Party that an increase in 
fares may be expected after the elections. 
I do not think that the fact that we are not 
increasing the fares is an election stunt. It 
is due to the efficiency and economy with 
which our railway administration is run. A 
point on which I would say a word is 
regarding the zonal system in our 
railways. We have divided our railways 
into 8 zones. Each zonal manager has 
about 6,000 miles to look after. It is not 
humanly possible for a man to look after 
6,000 miles. The mileage that he has to 
look after is too much and should be 
reduced. The Railway Committee has 
recommended 3,000 but if we cannot have 
3,000, let us have it at 4,000 and there 
should be a new re-division of the zones 
in this country. We want efficiency at 
higher levels, we want efficiency at lower 
levels too, but we want efficiency at 
higher levels because unless we have it 
there, we shall not be able to put down 
corruption in the railways. I am glad to 
say from personal knowledge that our 
railway staff is polite and there is an 
increase in the standard of civility on the 
part of the railway staff. In that respect, 
conditions have very much improved after 
1947. Credit is due to the railway 
administration. We have to be vigilant in 
regard to corruption but I will not 
emphasise this corruption aspect very 
much. 

With these words I would like to pay 
once again my tribute to the carefulness 
and ability with which our railways have 
been managed by our Railway Minister, 
the Railway Board and the many men 
who, in many invi- 
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sible ways,    made this    an    efficient 
working concern. 

SHRIMATI T. NALLAMUTHU 
RAMAMURTI (Madras): Sir, it is an accepted 
fact that if anyone agency among others could 
perform a miracle for the proper integration 
and unification of our people and the country, 
it is the way in which the people and the 
country have promoted the linking up of all 
parts of the land by a network of speedy, 
comfortable and cheap communications and in 
that respect we can certainly pay a most fitting 
and deserving tribute to the Railway Ministry 
and its administration for one of the most 
essential services they have rendered to the 
motherland by their record of progress shown 
in many directions and specially in the 
advance of that which is an essential part for 
the unity of the country, namely, by enabling 
the free and easy movement of people of all 
ages and ranks for cultural, educational, 
economic and political purposes throughout 
the country on a mass scale that has made 
history in our times. 

I welcome in this connection all kinds of 
concessions that were allowed by the 
administration for students, pupils, teachers 
and cultural scholars so as to enable them to 
travel throughout the country and interchange 
ideas and thus bring in the integration of the 
country. Let us remember that our country is 
incomparable in this respect with any other 
country in the world. For, ours is a continent 
of vast dimensions and any achievement in 
the direction of unification is in itself a 
monumental evidence of the mighty task 
undertaken and achieved by our Railway 
Ministry  and administration. 

The railways, as other Members have said, 
have progressed in many directions. I will not 
repeat them. They have progressed in length 
of lines, in mileage, tonnage of goods moved 
or lifted and in the number of passengers and 
above all, in increased provision of amenities 
for the common man and the common 
woman, the third class passengers   in  
increased   provision   of 

various other facilities provided for the 
education and health of the children of the 
railway staff and for all kinds of welfare work 
carried out, in the provision of so many 
schools for poor students and for hostel 
accommodation and above all, for the 
encouragement of sports, for the promotion of 
health and for a robust outlook on the part of 
not only the children of the employees but the 
employees themselves and for the record they 
have displayed in the field of sports—and 
though it is now past history—for a woman 
employee crossing the English Channel and 
breaking all records and by others who have 
won laurels in many fields of sports here and 
for performances and celebration of the 
Railway Week, which had made them popular. 
All that has been done by the railways by the 
provision of opportunities for farmers to move 
up and down for the Exhibition held here and 
by the provision of Farmers' Special, etc. Time 
will not permit me to go into all the other 
details of achievements made. Sir, railway 
lines are not to be constructed only for linking 
up this bit of the country with that bit. As lime 
goes on and as our needs become greater, I 
know new lines have to laid in places of 
strategic importance in the northwestern and 
the northeastern frontiers. It has been said that 
the railways have completed a physical target 
of opening 800 miles of new lines in the 
industrial areas and for mineral development. I 
hope, Sir, that this expansion will not be only 
for this purpose but that wherever there is need 
for it for other purposes, there also there will 
be this expansion. 

Lest I forget and before I come to the 
subject of the demands of the southern parts, 
with regard to new lines and the restoration of 
old lines I would like to pay a tribute to the 
Railway Ministry for the extension of the 
Madras Central Station platform. The work is 
going on apace and I am told eleven platforms 
are going to be provided there. That is very 
necessary in a station that has so much traffic 
passing through it. As I travel in the Grand 
Trunk Express, I also see many 
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other stations having similar work done 
at their places. All that is necessary for 
the traffic being handled by our railways. 

Next, I come to the demands of the 
southern areas. I hope the demand of the 
south regarding new lines will be met 
successfully in the Third Plan at least, 
now that we have finished with the 
Second Plan. In this connection, I would 
like to make a special request for a new 
line to Kanya-kumari—You know 
Kanyakumari is a place of tremendous 
importance in the south. Just as the 
Himalayas is important as the abode of 
Lord Shiva, in the north, Kanyakumari is 
important as Kumari guards our frontiers 
there in the south. Now, the district of 
Kanyakumari is merged with Madras. It 
has become part of the Madras State but 
it looks like an orphan being separated far 
away from Madras. It is the farthest part 
of Madras. It has got to be brought 
nearer. Therefore, for more reasons than 
one, Kanyakumari must be linked to 
Tinnevelly and the other areas. It should 
be connected to Nagarcoil and Nagarcoil 
should be connected to Trivandrum. After 
all. it would mean only 101 miles length 
of railway lines. I believe the surveying 
and estimates and everything else 
connected has been done and I hope this 
work will be taken up soon. The State 
Government also, I believe, has pressed 
for it and I do hope this line will be taken 
up for consh'uction in the very first year 
of the Third Five Year Plan. Apart from 
all these reasons, Sir, this is a most 
beautiful place and a great religious 
centre, a place of pilgrimage. It is a 
beauty spot and an attraction for tourists. 
From Kanyakumari you can see the 
sunset and the moonrise taking place 
simultaneously. Apart from the other re-
ligious aspects connected with this place 
into which I need not go, this place is 
connected with Sri Ram and Sita. You 
find there the saffron used by Sita and 
from where she used it and so on. 
Besides, there is a reck there, out in the 
sea, shov. a to you as 

the Vivekananda rock—where Swami 
Vivekananda sat and meditated. What a 
connoisseur and what a great seeker of 
beautiful and peaceful place for 
meditations was our great Swami Vive-
kananda! I may tell you this place in 
Kanyakumari is an ideal spot for medi-
tation. So, in all these respects his place is 
a place of attraction not only to pilgrims 
but also for tourists. Therefore, I would 
request that the work on this line should 
be taken up speedily, as speedily as 
possible and completed in the very first 
year of the Third Five Year Plan. 

I know the electrification of the 
Tambaram-Villupuram line has bpen 
promised. I know requests have been 
made not only for the electrification of 
this line hut also provision of links by 
other lines also, like the Madural-
Virudunagar line. These have been going 
on for several years and as years go by, 
the costs also go up. Therefore, I hope 
before long the promise of the 
electrification of the Villupuram-Tam-
baram line will be made practicable by 
bringing about the electrification of this 
line in the first year of the Third Five 
Year Plan. Industrial expansion in the 
south is very much dependent on 
provision of lines where factories can 
function well. 

I had also asked for a covered platform 
for the Pudukottah station and the other 
stations taking us up to Rameswaram—
another great centre of pilgrimage. So far, 
I do not think anything has been done on 
that. It will cost very little and I would 
request that to be taken up also. 

Next, I come to the Integral Coach 
Factory. The other day the Queen and the 
Duke of Edinburgh visited it as model 
factory in the country. Apart from that, 
this factory is doing very valuable 
service. The record of this work is there 
and it cannot be gainsaid that they are 
doing work to their utmost capacity there 
and with the utmost efficiency. Now, that 
the men there have become experienced 
in this line, I do not see why instead of   
two 
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shifts we should not have 'three shifts so 
that we may produce enough coaches and 
equipment not only for meeting our own 
requirements but also in order to enable 
us to export these products to other 
places. I would certainly request for the 
expansion of these works there at the 
Integral Coach Factory Perambur and 
another centre—a factory in Trichy for 
the production  of broad-gauge coaches. 

I have got many other things to 
congratulate the Railway Ministry on, and 
one of them is the subject of the various 
amenities that have been made possible, 
especially with regard to catering. I know, 
as our hon. friend, Shri Sapru, has been 
pointing out the value of consultations 
with the various non-official committees 
and I would stress that the test of 
democracy is the consultations that it 
makes possible with all ranks and kinds 
of voluntary agencies in order to bring in 
their contributions to bear upon the work 
that it is doing for the benefit of the 
whole country. In that way; Sir, these 
catering committes, the consultative 
committees and all these committees are 
there and suggestions are taken and 
immediately put into effect. I know from 
my own personal experience that what we 
have suggested about Rameswaram has 
been done. So, also what we said about 
catering to third class passengers and the 
giving of packet meals. That has also 
been done and the. suggestions about 
hygienic considerations and the health 
side of catering, they also have been 
attended to. I can say this now, because 
meals are now provided in covered plates 
and with clean coverlets and the courtesy 
and attention of the staff at work, that is 
something remarkable. This has improved 
a great deal. There is one shortcoming 
which I may point out. You know at 
Vijayawada the Grand Trunk Express 
arrives very early and coffee is not 
available there and I am told that this is 
due to the shortage of staff. I hope this 
matter will be looked into. Of course, on  
this  subject of catering I 

would like to pay my tribute to the 
catering department for having tried their 
best to carry out suggestions. When I 
suggested that the sink that was placed in 
the dining-hall there at Vijayawada 
station and which was making the place 
very uninviting should be attended to, 
that also has been removed. So when 
there is the popular will and it gets 
focussed, then the railways also make the 
adjustments and changes that are neces-
sary. 

I will not go into further details. I am 
glad the push-button alarm-chain for the 
ladies' compartment is there. In the 
bathrooms on the Southern Railways, 
both the Western system and our own 
lavatory arrangements could be provided 
for together in a combined seat. The 
Railway Ministry knows about it and so I 
need not go into further details. The 
bathroom may have a little shelf for 
soaps to rest. In some of the women's 
compartments, I found the bolts are very 
rusty and we had to get the workers to 
come in and work the bolts. And the 
windows also get stuck up and they are a 
bit dusty. I hope all these defects will be 
attended to in future. 

More than all that, I would like to 
refer to this concluding para- 

3 P.M.   graph of the hon.    Minister's 
speech where he says this. He 

has said there. 

"Drawbacks and shortcomings there 
have been( and I am even more 
conscious of them than anyone else. 
But there is no doubt that it is due to 
the hard work of the Railwaymen that 
the Railways have been able to 
contribute to a significant extent to the 
development and prosperity of the 
country, and I am sure the House will 
join me in congratulating them   .   .   ." 

Finally, he says: 
"A great national organisation like 

the Railways can be run only with the 
fullest co-operation and goodwill of 
all. I feel confident that, as the 
Railways take up the   still greater 
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murti.] tasks ahead, I can count on 
the strength, determination and sense 
of patriotism of railwaymen and on the 
continued goodwill of the members of 
the Parliament, the State Governments 
and the people." 

Much that is to be achieved in the future 
is dependent on the goodwill end hearty 
co-operation of the people at large, not 
only of members of Parliament. In this 
connection, there are one or two sore 
points that I have to bring to his notice 
and I do hope the House will bear with 
me because I have first-hand knowledge. 
I have travelled half a dozen times up and 
down in the Grand* Trunk Express and 
reservations made by Members of 
Parliament have not been cancelled even 
two minutes before the train left. Rows 
and rows of passengers are waiting for a 
berth. What a reflection on Members of 
Parliament? This is number one. Number 
two was that I was horrified to find a 
dhoti tied to a window and it was flying 
all the way. With all kinds of electric 
posts around which they might be caught, 
I stood in nervousness as to what may 
happen. So, I pulled that cloth and tied to 
my window bar. In the next stop, I got 
down and wanted to warn the party. I 
thought it was a woman but it was a 
gentleman. I do not know how you will 
remove it. Cigarette ends are thrown 
carelessly, kerosene stoves are used in the 
bathroom for heating food, etc. All this 
must be put a stop to immediately. The 
conscience of the nation and the civic 
responsibility should be aroused to avoid 
such unsocial acts. 

One more thing, Sir. In the train that 
goes to Tenkasi from Madras, there are 
no iron bars in the windows of third class 
compartments. I had gone to see off some 
people and I saw a silly lady had put her 
child near the window. I had to shout and 
ask her to remove the child from there. 1 
would request the hon. Minister aere to 
see that cross bars are fixed 

in the third class compartments so as to 
avoid any harm being done to children 
travelling in the train. 

Only one more thing, Sir, and then I 
end. Something was said about women 
carrying loads. I would like to know 
which woman does not carry loads. I do 
not know what we have* come to. My 
father used to work and my mother 
carried loads and we also carried loads. 
He used to carry his own kind of loads, 
greater loads and my mother carried 
loads. We have never differentiated 
between man and woman. In my village 
of Adanur, far south, there is a sect called 
Valla Nattu Kallars and the women of 
that sect will challenge you if you say that 
they should not carry loads. They would 
go, cut a big tree, lift the trunk, put it on 
their heads and walk gaily as a ballet 
dancer. In the villages today, all the 
paddy crops are brought in big loads by 
the women. Not because of any reference 
made, but even otherwise, I am 
vindicating the fact that in this country of 
all countries, we never said that we would 
not take up this or that job. Dignity of 
labour was the first and foremost thing in 
every walk of life for women in India and 
I stand here to vindicate it. 

Thank you very much for allowing me 
so much of time. 
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SHRI K. SANTHANAM (Madras): Mr. 
Deputy Chairman, all sections of the Hduse 
have congratulated the Ra'l-way Minister and 
I want to add my own congratulations also for 
the very satisfactory Railway Budget he has 
produced. The railways are OUT greatest 
national asset. The capital-at-charge at the end 
of the Second Plan is Rs. 1,560 crores, and 
during the Third Plan another Rs. 940 crores 
will be added so that by the end of the Third 
Plan it will be nearly a grand total of Rs. 2,500 
crores. That this huge public undertaking 
should be maintained in a state of solvency is 
certainly a great credit, especially when it is 
compared to the state of railways in the United 
Kingdom and other countries. But there is one 
thing which the Railway Minister should take 
note of. Our railways seem to have reached a 
stage of diminishing returns. Sir, this is a 
factor which we And in agriculture especially 
when we want to produce more grain out of a 
single acre. But in the case of modern 
industrial undertakings the addition of capital 
should add to the output ratio, but what I find 
is that capital-output ratio has declined from 
1950-51 to 1960-61;      capital        increased    
from 

Rs. 834.1 crores to Rs. 1,561 crores, during 
the period, that is, by about 87 per cent, and 
gross earnings increased from Rs. 263.1 
crores to Rs. 439 crores, that is by about 70 
per cent. only. This indicates, in my view, that 
the incurring of capital expenditure is not such 
whereby we would get a greater output; but 
there is a declining output, and unless great 
care is exercised, it is quite possible that this 
output will decline still further during the 
Third Five Year Plan. Sir, this is shown by the 
decline in net receipts from the railway under-
taking; generally the percentage has been 
declining, from about 5.3 to about 4.6. It is 
said that because its contribution has been 
increased from 4 to 4£ per cent., the General 
Revenues are deriving greater benefit from 
the railways but, Sir, if we include all the 
strategic and other railways, the actual rate of 
interest which the General Revenues are 
getting for the total investment on the 
railways is only 3.7 per cent, which is less 
than the average borrowing rate. In a big 
undertaking like the railways, certainly there 
will be some unprofitable pockets and there 
will be some very profitable pockets and you 
will have to take the whole thing, and you 
should not claim that you are paying 4£ per 
cent, by excluding the interest on certain lines 
and by reducing the rate of interest on certain 
other lines. I wish the Convention Committee 
had reported that for the entire capital only the 
borrowing rate should be taken, and I am sure 
in that case the General Revenues will be 
getting much more than what they are getting 
now. 

Sir, there is one point, which I do not know 
if other Members have mentioned. In the 
draft Third Plan it is said that the railways are 
to contribute Rs. 150 crores on the existing 
rates, that is, after excluding the interest and 
dividend, to the General Revenues, and also 
the depreciation expenditure, that is, the 
railways are to     contribute  Rs.  30  crores  a 
year. 
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provision for this year I is Rs. 8:4 crores, 
assuming that the expenditure from the 
Development Fund is part of the Plan 
expenditure —that is how I understand it. 
Therefore, so far as the Plan is concerned, there 
is a shortage of Rs. 22 crores this year, which 
has to be made up during the next four years; in 
other words, Sir, out of Rs. 150 crores Rs. 142 
crores will have to be found in the next four 
years, that is, Rs. 35 crores more of additional 
funds. Of course, these funds may be had 
through a more efficient operation, and I believe 
it can be- Then of course the allegation that this 
is an election year, that it is an election stunt that 
no fare and freight charges have been increased, 
can be belied. But if there is no greater 
efficiency of operation, then I am afraid the 
failure to increase fares and freights this year is 
bound to throw a greater burden next year. So 
this is a thing which the Railway Minister will 
have to answer when he presents the next year's 
Budget. 

Sir, generally, in maintenance and 
operation the usual standards have been kept, 
but I am afraid that the engine miles are 
stationary, and also the average speed of 
goods trains. Therefore, any great 
improvement in our railway operation will 
depend upon the increase of speed of goods 
trains. Sir, I wish a time should come when 
there will be no ordinary goods trains or 
ordinary passenger trains, when all trains in 
India will be only express passenger trains 
stopping at stations separated by a distance of 
50 or 60 miles, the intermediate stations being 
covered by fast rail-cars or shuttles run by 
diesel engines. Similarly goods trains also. It 
is through greater efficiency of operation and 
greater speeding up of our passenger trains 
and goods trains that the railways can became 
a much more solvent asset  than  they  are  at 
present. 

Sir, I find that the passenger miles 
increased by  18:81    per cent.,    while 

seat miles increased by only 10 7 per cent. 
That means there has been an increase of 
overcrowding by about 8 per cent and as this 
overcrowding is in the third class carriages, 
this is a matter which ought to cause some 
anxiety to the railways, and they, should take 
some steps to remedy this. 

Sir, coming to the zonal railways, I find that 
the North-East Frontier, North-Eastern and 
Southern Railways are deficit. Of course, 
there Is a great difference between the South-
ern and the other two railways. In the latter, 
the total gross receipts are not equal even to 
the ordinary expenses—not to speak of 
depreciation or dividend to the General 
Revenues. This is a matter which causes 
considerable anxiety to me, and I think that 
unless steps are taken to see that these 
railways also are put on their feet, they are 
going to be a drag on the railway system as a 
whole. Now, I have been looking into the 
figures. The main defect of these deficit 
railways is, first, that they are metre-gauge 
railways. But that is not the sole reason. There 
are no double tracks in • these metre-gauge 
railways. Sir. I have noted that the Southern 
Railway has got only 131 miles of double 
track, the North-Eastern 93 miles only, and 
the North-East Frontier only 5 miles, as 
against the Central Railway—907 miles, the 
Eastern Railway—810 miles, the Northern 
Railway—778 miles and the South-Eastern 
Railway—638 miles. Therefore, Sir, there is a 
case for a comprehensive enquiry on the 
operation of all the metre-gauge railways, 
especially to consider whether it is in the 
national interest to maintain them as metre-
gauge railways, and since in their cases the 
running and maintenance charges are more,—
it is 115 per cent, of receipts—than the cost 
incurred on the other Railways— whether 
they can be made to yield better results by 
having double tracks. Especially, in the 
Southern Railway, I think the metre-gauge 
system can be greatly improved by having 
double tracks,  especially    between     Madras 
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and Villupuram, between Tiruchirap-palli and 
Madurai and some other sections. Sir, double 
track has been confined to the main broad 
gauge line. I do not know why this has been 
done, and "so I think it is time that double 
track is brought into the metre gauge system 
also, wherever there is heavy traffic. In this 
connection I wish to refer to a proposal 
pending, and I do not know if the information 
is correct that the Tam-baram-Villupuram line 
will have single track electrification. I do not 
know if it is correct. If it is so, I think it will 
be a monstrosity. There is no purpose in 
electrifying a single track line. I would rather 
have a double track steam engine line than a 
single track electric line. The entire benefit of 
electrification and resulting speed-up depends 
upon double tracks or treble tracks. If this is 
correct, then I hope the proposal will be 
properly modified, I mean, that the idea of 
single track electrification will be given up 
and it will be substituted by a proper double 
track electrification. There is need for 
immediate double track between Vijayawada 
and Madras, Madras and Mangalore, and 
Madras and Villupuram, and other sections.    
Sir, I am 

afraid    there   is   a-    growing 4 
P.M.    multiplicity     of     classes     in 

the railways. We started with 
simplification, but I am afraid owing to 
pressure from this side or that side these 
complications are growing. We have now 
third class ordinary, third class sleeping, 
deluxe which is neither third nor second class, 
then second class, first class and air-
conditioning. The difficulty of having so 
many classes is that the maintenance charges 
are growing and they are not being maintained 
properly at all. Therefore, I think there is a 
necessity for drastic reduction in these classes. 
There should be only the ordinary third class 
and the sleeper, then the first class and then 
the air-conditioned. Beyond that there is no 
justification for having so many classes. 

SHRI   S.   V.  RAMASWAMY:      You do 
not want de luxe? 

SHRI K. SANTHANAM: Lastly, I 
wish to refer to two points. Many 
speakers have referred to the dis 
appointment in the South, at practi 
cally ignoring the south in the matter 
of construction and other matters. I 
think the argument that the new con 
struction is confined to areas of 
industrialisation, is        overplayed 
because it hits the people in two ways. They 
first say that you do not give them industry, 
and because you do not give them industry 
you do not give them railways. So, this is a 
sort of vicious circle, each leading to the 
neglect of the other. Therefore, there is a 
growing demand for giving Biem more 
industry and more railways; otherwise there is 
going to be a great deal of trouble from the 
south. I think it is better to anticipate the 
grievance and see what can   be  done   about  
this  matter. 

Sir, in my own view there is an 
immediate case for the construction 
of Chamarajanagar-Coim'batore and 
Salem-Bangalore and Tinnevelly- 
Cape Comorin lines. I would espe 
cially emphasise the construction of 
Chamarajanagar-Comibator line 
because it links the two big metre gauge 
systems from Madras to Trivandrum on the 
one side and Mysore to Hubli on the other. 

The last point that I would like to mention 
is about the morale of the staff. Sir, there are 
already about 12 lakhs of railwaymen, and 
probably by the end of the Third Plan the 
number may increase to 15 lakhs. The morale 
of the staff is of the greatest importance and 
the one thing which will keep up the morale 
of the staff is the consciousness that every 
man is treated as a man there are no personnel 
influences and people are treated justly, 
equitably. Since I have myself been 
connected with the railways I say it with a 
great deal of diffidence. In all these matters, 
there is bound to "be a great deal of 
exaggeration but the idea is spreading that the 
influence of personnel and other factors 
prevail much more than before; there is an 
increas- 
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levels, from the highliest to the iowliest level, 
to interfere in the normal working of the 
railways at least so far as personal matters are 
concerned. Sir, I think this is a matter which 
requires urgent consideration and remedial 
action. Even if such things do not happen on a 
large scale, steps should be taken to remove 
this impression. I know this since persons 
from the highest officials to the lowest have 
come to me and complained about this. Of 
course, I have told them that it was not my 
business to enquire into these things, but I 
think it is my duty to voice the complaint and 
suggest to the railway administration that they 
should look into this matter and see that such 
an impression does not gather strength. There 
are also such things as the Railway Minister 
declaring that the decision of the Madras High 
Court will apply to Madras only. I was rather 
astonished that such a statement should be 
made. Sir, in our Constitution, all "our High 
Courts are federal courts, and when one High 
Court passes a judgement it must apply to the 
whole of the Government of India unless the 
Government of India appeals to the Supreme 
Court and  gets   that  decision   reversed. 

The other day at question time there has 
been a ventilation of a grievance of the 
ministerial staff of the Railway Board whose 
seniority was altered with retrospective effect 
for six years. There is something like 
limitation in all human affairs. When people 
have enjoyed for six years a particular facility, 
then even an irregular position obtains a 
degree of legitimacy. Here, some people's 
seniority has been put so low that people who 
entered service as class IV have been put 
above people who were recruited as graduates 
and who have been officiating for five, six or 
even ten years. I do not pass any judgement. It 
may even have been done in a proper manner. 
I understand the matter has gone to the 
U.P.S.C.     I  hope   the   legitimacy    of 

the rule as well as the application of that rule 
has been referred to the U.P.S.C. That is 
necessary in order to create a feeling of 
confidence. I do not question the bona fides of 
the Railway Minister or the Members of the 
Railway Board but at the way in which this 
particular matter has been handled, there has 
been a great deal of resentment and a great 
deal of interested propaganda also. I think the 
Railway Ministry should see to it that no such 
cause for resentment or even false propaganda 
arises. Therefore, I say, try to maintain the 
morale of the staff. Let them all feel that once 
they are recruited, once they have entered into 
railway service, they will have as equal 
opportunities, and equitable treatment as 
everyone else and no personal considerations 
will be allowed to come in the way of their 
promotions and prospects. Thank you. 
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SHRI  T.   SRINIVASAN     (Madras): Mr. 

Deputy  Chairman,  the     Railway Budget that 
we have been discussing these two or three days 
is a carry-on budget.   You  find   only   a     
marginal awareness of the new tasks which the 
railways are asked to shoulder in the age of 
planning, because in a period of  planning   our     
railways     are  not meant  so  much  to   carry   
the  people who wish to gallivant over the coun-
try,   but   are  meant   to   add     to   the 
productive forces and    to    stimulate ■them.    
From that point of view,  Sir, it  is  good  to  
remember  that  in  the Western countries, 
railways are being discarded more and more as 
a means of   passenger   transport.    This   is       
a very unpopular thing to say now, but it is 
good that we should concentrate for  short  
distance  travel,   on     other means of transport 
and leave the railways  to  carry   the  very big  
burden of  the   industrialisation   of  the  coun-
try.   It  is  not going  to  be  achieved in the 
very near future, but we must work up to that.    
And it is from that point of view that we require 
a certain  reappraisal   of  the  task     which the  
Railways  will  have to  discharge in the course 
of the Third Five Year Plan. 

For example, Sir, the main task of the 
railways is going to be to carry raw materials 
from the places where they are found to the 
places where they can be a worked up. All 
other ■considerations should be ancillary to 
that. Sir, it is from this point of view that 1 
would indirectly, not from the regional point 
of view but from the point of view of 
efficiency and national interest, urge the fact 
that there are several areas in south India 
■which have got rich industrial potentialities 
and which are not yet poised for development 
because of the absence of railways. I shall 
begin from the south, in Tinnevelly, then in 
Ramnad and then again in Salem and then the 
old Nizam's dominions; in all these areas you 
have got 

new industries springing up which require the 
stimulus of railways and it is in those areas 
that the railways are almost few and far 
between. I would urge upon the Railway 
Minister the necessity of having more railway 
lines in these areas, from the point of view of 
industrial development, though not so much 
from the point of view of passengers' justice 
or injustice. Of course, that also has got to be 
considered in these days. When there is no 
much of sectionalism and regionalism no 
region must feel that it is left out. You will 
only be feeding the dying embers of localism. 
Always let us give a fair deal to  everyone 
within  our resources. 

From  that  point   of  view  I  would urge, as 
some of the previous speakers have  urged,  the  
claim   of  a  railway line from Trichy to the 
south where you find  an  area very badly  
served by  railways.    For  example, you find 
only one train leading you from Trichy to   
such   an      important     place  like Tuticorin.   
As   another  hon.   Member pointed   out,   
what   you      require   is either the introduction 
of broad gauge in these areas or at the moment 
the doubling  of  the     track.   Secondly,  I 
would  urge the  claim  of     the longdistance   
passengers.   It  has   been   a new experience to 
me in the course of the past one year.    I think I 
have to do   about  half   the   distance   that   an 
American has  got to do when  going from the 
Pacific end to the Atlantic end,  nearly  2,500  
miles.   There     are such  long-distance     
passengers     and there may  be  many  others 
who  are in  the  same previleged position,  and 
who  are put to much greater inconvenience.   
For  example,     from     the time  of  start  till  
I  reach     Wardha, there is no  dining  car in  
the  train. We have been dinning this matter 
into the  ears  of  the  Railway     Minister. 
Women   come.   Third   class     passengers   
come  and  the     catering     man wakes   them  
up     for   giving     them meals.   The     
Railway     Ministry has been talking of 
abolishing    the first class   and   having   only   
two   classes. Actually,   what   I   find   is      
that   the Second class has become the first 
(*1f)«Mi 
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in the case of the very long-distance 
passengers, on mere humanitarian 
considerations, more amenities should be 
provided. We have heard much about 
expenses. But I am not bothered about 
expenses, because it is not on the score of 
expenses only that the Railway Ministry is 
judged. It is not merely a commercial 
concern. It is a publ:c utility concern and 
in our country it is a "must", unless a man 
gets stuck up in his own village. We must, 
therefore, work to that end. The railways 
stand or fall in the public esteem by the 
amenities that tney provide to the 
passengers. They should be provided with 
comfortable travel, as long as the railways 
remain the main method by which people 
travel from one end of the country to the 
other. And when they have got to travel 
very great distances, I would respectfully 
urge upon the Railway Minister that they 
should have all those amenities as have 
been mentioned today. Not merely the 
supply of water, but they should have 
decent food at the departmental catering 
places. I say with a certain amount of 
regret that departmental catering is 
definitely inferior to the old private 
catering which we had and if this is the 
example that a State enterprise is giving to 
private enterprise, then I am afraid we are 
fighting a losing game. 

I do not want to end on a note of 
carping. Certainly the hon. Minister has 
got to carry a tremendous burden with 
nearly 40,000 miles of railway and it is 
not easy for one man though he may 
have a thousand eyes, to attend to all the 
details. But in the future we must gear up 
our railways to the tasks that lie ahead of 
us. 

SHRI ARJUN ARORA (Uttar Pradesh): 
Mr. Deputy Chairman, many hon 
Members have paid compliments to the 
Railway Ministry and the Railway Board 
for the improvements that the railways 
have registered during the last ten or 
twelve years Thosfl  improvements     are     
certainly 

praiseworthy. The fact that passenger 
amenities now figure prominently in the 
programme of the railways is itself a 
helpful and healthy feature. But I must 
say that the railways must maintain the 
rate at which they began to provide 
passenger amenities. Wc find that the 
railway revenues are on the increase. We 
find that the railways surpluses are on the 
increase. The amount spent on passenger 
amenities is, however, not increasing 
from year to year. A perusal of the 
Budget Speech of the hon. Railway 
Minister proves my point. 

The railways have adopted a policy in 
the matter of determination of seniority 
which is leading to grave discontent 
amongst railway employees. Wherever 
you go, you find railway employees 
complaining against the manner in which 
their seniority has been determined. The 
Railway Minister had certain ideas and 
those ideas were tested in a law court, and 
as Mr. Santhanam has correctly pointed 
out, the Madras High Court decided 
against the attitude taken up by the 
Railway Ministry. It is strange that we in 
this country who stand for the rule of law, 
we in this country who stand for an 
independent judiciary do not always 
honour the decisions of law courts. I must 
say that as long as a judicial decision 
stands, as long as it hasnot been upset by 
a higher court, it must be honoured and 
the sort of legal quibbling in which the 
Railway Ministry has been indulging that 
the decisions of the Madras High Court 
are binding only in the region of Madras 
is not going to promote respect for the 
judiciary in this country. If respect for the 
judiciary suffers, we do not know where 
we will land ourselves. It is absolutely 
necessary that the people should have 
complete faith in the judiciary. People 
will have complete faith in the 
independence of the judiciary only if 
Government honours decisions and 
judgments of the High Courts. And it is, 
therefore, absolutely necessary that the 
Railway Ministry should revise its 
attitude towards the decision of the 
Madras High  Court.   It may have    
appealed 
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against the decision to the Supreme Court; if 
the appeal has any leg to stand upon, the 
Supreme Court will decide in their favour and 
we will not be sorry about it. But as long as 
the decision has not been upset by a higher 
court, by the Supreme Court, the Railway 
Ministry should not sit in appeal over the 
decision of the High Court. 

In the matter of labour policy, we find that 
the Railway Ministry does not always respect 
the policies which the Labour Ministry of the 
Government of India itself has laid down. For 
example, We have a Code of Discipline. This 
is a tripartite decision, the employers of the 
country, the trade unions and the Government 
representatives, sitting together, evolved a 
Code of Discipline to promote industrial 
peace, to promote better relations in 
industries, to promote better trade unions in 
the country. What we find is that though the 
private sector is asked by the Labour Ministry 
to respect that Code of Discipline, though the 
trade unions of the country, the four central 
trade unions, irrespective of political colour 
have accepted the Code of Discipline and 
adhered to it, the employing Ministries of the 
Government of India do not accept it, do not 
honour it. It is a matter of disgust to us, trade 
unionists in the country, that the employing 
Ministries of the Government of India do not 
respect the measures which the Labour 
Ministry evolves or helps to evolve in order to 
promote industrial peace in the country. How 
are we going to have industrial peace in this 
country if the biggest employers in the 
country, that is, the railways, do not accept a 
universally accepted Code of Discipline. The 
Code of Discipline, I may point out, not only 
gives certain rights to the workers but it also 
lays down certain obligations on them; it gives 
certain rights to the employers and it, of 
course, implies certain obligations of the 
employers. So, it is strange that the railways, 
the biggest employers in the country hope to 
thrive on something which is opposed 

to the Code of Discipline. If the labour policy 
of the Railway Board is above board, if the 
railways are fair in the treatment of their em-
ployees, why should they not accept the Code 
of Discipline which the country has evolved 
and which the President himself mentioned in 
his Address the other day? I hope the railways 
will revise their attitude. 

SHRI SHAH NAWAZ KHAN: What is it 
that the Railways have not accepted? Would 
you give details of what  we  have  not  
accepted? 

SHRI ARJUN ARORA: Well, Sir that 
proves my point to the hilt. The hon. Deputy 
Minister for Railways does not even know 
what the Code of Discipline is. 

SHRI SHAH NAWAZ KHAN: What I want 
to know is, what are the things which the 
railways have not accepted? 

SHRI ARJUN  ARORA: You     have 
not   accepted   the   Code still.   You 
have not said that you accept the 
Code. 

SHRI SHAH NAWAZ KHAN: Your saying 
does not make any difference. 

SHRI ARJUN ARORA: Do I take it that  
you  accept  it?   Do     you make 
that statement? 

SHRI SHAH NAWAZ KHAN: I want to 
know as to what the things are that we have 
not implemented. 

SHRI ARJUN ARORA: The hon. Deputy 
Minister should know as to what he is talking 
about. The Railway Ministry has not accepted 
the Code of Discipline and it is awefully 
disappointing that the hon. Deputy Minister 
says that he does not know what the Code is. 
He should get a copy immediately. The first 
thing he should do after 5 p.m. this evening is 
to get in touch with the Labour Ministry and 
get the copy of the Code of Discipline 
accepted by the Tripartite Indian Labour 
Conference and accept on behalf of his 
Ministry and 



 

[Shri Arjun Arora.] then   tomorrow   
morning   we   would love   to  hear him. 

SHRI SHAH NAWAZ KHAN: He has still 
not answered my question. What are the 
things which we have not implemented? I 
want to know this. 

SHRI  ARJUN  ARORA:   All     right, Sir,   I   
will  reply  to   all     his  points pertaining  to  
labour.    I     know  your ignorance of the 
labour policy of the Government   of   India.   
The   Code   of Discipline as a whole has never 
been accepted  by   the     railways.   All  the 
trade unions in  the country, whether affiliated 
to central organisations    or not, were asked by 
the Central Government  and  the  State  
Governments to  state  categorically     whether  
they accepted  the  Code   of     Discipline  or 
not, and all the trade unions, in order to get any 
legal rights, have to accept them  and  they  
have   accepted  them. All   the   employers'     
organisations  in the  private  sector have  
categorically said that they accept the whole 
Code hut the Railway Ministry has not said that  
and  as  long  as  it has  not said that, it is no use 
our saying or going into the details of each 
point in the Code.   The Railway Ministry has 
not accepted it and I will be very happy if the 
Deputy Minister,  after mature consideration,   
says   that  his   Ministry has or will. 

Let me now draw the attention of the Railway 
Ministry to some of the grievances of the people 
in the Kan-pur-Lucknow area of Uttar Pradesh. 
This area, though commercially important, is 
not at all connected satisfactorily with the south. 
There is no train from Lucknow or any part of 
Uttar Pradesh directly to the south. The result is 
that a large number of people from Lucknow-
Kanpur and other parts of Uttar Pradesh have to 
go to Jhansi and take their chance on the one or 
two trains which come from Delhi. It is 
absolutely necessary that a train should be run 
from Lucknow via Ranpur to Madras, and if a 
through train is immediately not ■a possibility, 
at least there should be ' 

one    or    two    mixed    bogies    irom 
Lucknow    and    Kanpur  to    Madras. 

Then, Sir, Bombay is the biggest commercial  
centre   of ' the  country     and with   that  also  
U.P.   is   not  properly connected.   There  is  
no     train  from Lucknow   and  Kanpur   to     
Bombay. The  other  day  hon.  Members     
from Madhya Pradesh drew the attention of the 
Railway Ministry to the need for having  more   
trains   on  the     Central Railway to Bombay.   
They may    not be run from Delhi  to Bombay.    
One train from Lucknow via Kanpur    to 
Bombay is an urgent need and if that train   is  
run  it  will  also     serve  the purpose which 
Members from Madhya Pradesh had in view.   I 
also request the  Railway Ministry  to  
immediately arrange to run a bogey from 
Lucknow via Kanpur     to     Madras.   A     
large number of people from the southern states   
work   in   Uttar     Pradesh   and they  are put  
to  great  inconvenience when they want to go 
home because there are not arrangements for 
them. And  of course it is absolutely necessary 
that contacts between the north and  the south  
of the country should be maintained     
properly.   From that point of view also    a 
through bogey from Lucknow via Kanpur to 
Madras is  an  absolute necessity. 

Then it is very strange that the Northern 
Railway has provided only one train which 
connects Kanpur, one of the biggest 
commercial centres of northern India, with 
Punjab. There is only one passenger train 
which one can board at Kanpur and get down 
in Punjab. There is no other train. A fast 
express train which will connect Kanpur with 
Punjab is also absolutely necessary. Some time 
back there was a Howrah-Ferozepore Express 
which served that purpose but I do not know 
why the railways decided to terminate that 
train at Delhi itself. While there are a number 
of trains between Howrah and Delhi and a 
number of trains between Howrah and Punjab, 
there is no train which connects Kanpur, the 
biggest commercial centre of northern India, 
with Punjab. One such train is absolutely 
necessary. 
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Sir, Lucknow and Kanpur are the two biggest 
cities of Uttar    Pradesh. By chance they are 
situated at a distance of only 45 miles and 
looking at the map of the country one finds that 
in the whole of the country there are no  two  
big  cities  so  close  to     each other   as   these   
two.    There   are     no two  big  cities  with  a  
population—:n fact,  Kanpur has     a     
population  of 10  lakhs—of  more   than     five   
lakhs which are so close to each other. But there 
are no two big cities so poorly served by the 
railways. There are no two big cities  the 
journey    between which   is   so   arduous     as     
between Kanpur   and     Lucknow.   Will      
you believe   me,   Sir,   if  I   say     that   the 
journey      between      Lucknow      and Kanpur  
generally  takes  three hours? A distance of 45 
miles is covered in three hours; that is the record 
of the railways.    I  do  not know why  these 
two big cities are not being connected by fast 
trains.    There is only one fast     train,     
Lucknow-Jhansi     Mail, which connects  these 
two    cities.   If you want the comfort of a fast 
journey between these two cities, if you want to 
cover these 45 miles in a reasonable 90 minute 
period, you have only one  train   in   the   
evening   and     one train in the morning each 
way.   I do not know why the railways with all 
their  electrification     schemes,     their diesel 
cars, with their loans from the World Bank,  
loans from the General Revenues,  loans  from  
the Consolidated  Fund  of India,     are    
neglecting these  two  cities  so  badly.   Why  
are we, the citizens of Uttar Pradesh belonging  
to  Lucknow     and     Kanpur, made to spend 
three hours each way when these two stations 
are so close to each other?   There should be 
many more  trains  between     Kanpur     and 
Lucknow   than  there  are  now.    Today what 
one finds is that   for hours together  there  are 
no trains.   Sometimes, one has to wait for three 
hours before there is a train.   If you have 
missed the train at 1-50 in the noon there is no 
train at all till about 5-30. Walking on foot  one 
can cover that distance  in  four hours  and     
one  is made to wait that amount of time for 

a  train.   I     would,     therefore,  urge 

upon  the  Railway  Ministry  wim  an 
the emphasis    at my   command that 
they should immediately improve the 
speed  of the railway trains between 
Kanpur   and   Lucknow      and      they 
should  immediately   introduce,     right 
from 1st April this year, many more 
trains between Kanpur and Lucknow. 
Lucknow   is  the political  capital     of 
Uttar Pradesh while Kanpur is     the 
commercial ;and industrial capital    of 
the State.    As a matter of fact in the 
days  of  our freedom  fight,  Lucknow 
was  the political capital of the then 
Government  and     Kanpur     was  the 
political  capital      of     the     freedom 
fighters.   These   two     cities  are     so 
close, so interlinked, that their proper 
connection is an absolute necessity but 
the railways continue to neglect them. 
Sir.   there  has  been   some  electrifi 
cation  of  railway     stations     in  the 
country   of  which  mention  has  been 
made  by   the  hon.   Minister  but   the 
area  round-about Kanpur    has been 
chosen not to be    electrified.    There 
are  at least three  railways     stations 
which are right in the city of Kanpur 
which have not been electrified while 
Kanpur  has   so   much   of     electrical 
energy that it supplies electric current 
to  cities   like  Jalaun     and  Kannauj 
situated 40 to 50 miles away.   One of 
these  three  stations  is  Rawatpur  on 
thd North  Eastern     Railway.      That 
station  is surrounded by big    indus 
trial units.   There is    a Government 
Central Workshop on one side while 
there are three mills on the other side 
but that railway station at Rawatpur 
has not been electrified.   The    other 
two  stations  in  Kanpur  which  must 
be      electrified     immediately are 

Chakeri and Chandari on the Northern 
Railway. These two stations are also situated 
inside the city of Kanpur. As a matter of fact, 
Chakeri is now an international name. Only the 
other day all the newspapers referred to the 
wonderful manner in which our airmen were 
going to produce Avro planes at Chakeri but 
do you know, Sir, that this Chakeri station 
where aeroplanes will be produced has not 
been thought fit for electrification by the 
Railway Ministry? I am amazed at this sort of 
incongruity—big     industrialisation  on     the 
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antiquated  method  of illumination   on  the     
other.   Chekeri is an    international    name;    
it    wik produce  bombers  but  the     Northern 
Railway will not electrify the station. That is 
strange.    I do hope that these words of mine 
will not go waste and the railways will take 
some steps to electrify  these staions.    I     have 
said something   about   the  area*   between 
Kanpur and Lucknow.   Magarwara is another  
station  on  the  line  between Kanpur   and   
Lucknow   which   should have    been      
electrified     long    age. Magarwara    is    also    
an    industrial suburb of Kanpur and only the 
other day the Governor of Uttar    Pradesh laid 
the foundation stone of a fertiliser factory at    
Magarwara.   There is already a factory at 
Magarwara. Now, there is going to be another 
factory, a   fertiliser  factory,   at     Magarwara. 
But that station is not being electrified.   It  is  
strange that the railways do    not foresee    
things.    Well, if you do   not   foresee   things,   
at   least   see the things when they have 
happened. Do not those responsible for the rail-
ways read the newspapers?    Do they not know 
that the Governor of Uttar Pradesh has laid the 
foundation stone of a fertiliser factory at   
Magarwara? Now,  the fertiliser factory is    not 
a blacksmith's shop.   It     will     involve the  
expenditure  of     crores,     so  the railway 
station should be given   some attention.   The 
railways    should    at least follow the 
industries.   There was a  time  when  the 
railways  used     to foresee   things.    There  
was   a     time when  the railway lines  attracted 
industries,  the facilities  that the railways 
offered to certain cities enabled them to 
develop as industrial centres. Now, what is 
happening is that from everywhere,  from  
south  India,  from north   India,  from   each  
part   of  the country, we hear complaints that 
industries are not developing    because the 
railways are not there.   The railways  say:    
'You   develop   industries], then  we  will  
come'.   Well,     that is not a vicious circle.   
That is not the eternal question whether the 
chicken was the first or the egg.   The    rail-
ways hav« to go    to the    industrial 

centres first. The railways have to provide 
facilities and then alone wlit industries 
develop. 

Before I sit down I must say that 
all over the country the railways are 
being cursed today, because they are 
unable to move coal properly. The 
Railway Minister in his Budget speech 
has mentioned the wonderful sacri 
fice of the railways that in the case 
of south India the railways do not use 
their own resources to carry coal lor 
their own consumption. That is all 
very good. But what is happening 
in the whole of north India today is 
that the housewives begin their day 
by cursing the railways, because 
there is no soft coke available in  
houses. (Interruption.)        If      the 
Minister speaks a little loudly, I will reply. 

SHRI S. V. RAMASWAMY: In spite of  it,  
we  grow  stronger. 

SHRI ARJUN ARORA: If you think that 
you will grow stronger because of the curses 
of the people, you are not fit to be a Minister 
in a democratically elected  Government. 

SHRI S. V. RAMASWAMY: That would 
not be correct. 

MR. DEPUTY CHAIRMAN: Order, order. 

SHRI ARJUN ARORA: In a democracy, the 
Ministries and even powerful things like the 
railways grow stronger by the way they are 
able to get the co-operation of the people. And 
if you think that you will grow stronger in 
spite of their curses, well, I must say that you 
are living in a place where wise men do not 
like to live. You must give attention to the 
troubles of the housewife. You must give 
attention to the troubles of the small 
industrialist and move coal for him. 

Thank YOU. 
Thank you. 
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MR. DEPUTY CHAIRMAN: The hon. 

Minister will reply on Monday morning. The 
House stands adjourned till 11 A.M. tomorrow. 

The House then adjourned at six 
minutes past five of the clock till 
eleven of the clock on Friday, the 
24th February, 1961. 

GMGIPND—RS—1010 RS -29-4-61—550 


